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Atnritsar Trivandrum airport is ~eing 
developed for such flights on regular 
basis. The question of development at 

I Amrits8r airport for starting lliterna-
tional fUghts with Boeing 747 is recei'l-
ing Government's active cousidera-
tion. 

Vacant posts of Liaison Officers of 
Bombay II Calcutta and Madras of 

Weishts and Measures 
669. SHRI C. CHINNASAMY: Will 

the Minister of CIVIL SUPPLIES be 
pleased to state: 

(a) whether it is a fact that the 
posts of Liaison officers of Bombay, 
Calcutta and Madras of Directorate 
of Weights and Measures are lying 
vacant fOr a couple of years; 

(b) whether it is also a fact that 
Bombay Office of Weights and 
Measures is manned by an LDC for 
over two years; and 

(c) if so, when the posts are likely 
to be lllled1 

THE MINISTER OF CIVIL SUP-
PLIES (SHRI V. C. SHUKLA): (a) 
to (c). The posts of Liaison Officers 
at Calcutta and Madras are not vacant. 
The post of Liaison Officer at Bombay 
fell vacant on 1st May 1979 conseq-
uent upon the retirement of its previ-
ous incumbent on superannuation. Ar-
rangement had been made to look 
after th~ Liaison Office there by post-
ing a Senior Investigator who conti-
nued there till October, 1979. The 
Assistant Secretary, Forward Markets 
Commission, Bombay has been autho-
rised to perform the administarti ve 
fUnctions of the- Bombay LiaiSOn Of-
flee. Steps for election of a suitable 
candidate for the post ~):f Liaison om-
cer at Bombay are underway. 

Attempt to tfijack Bombay-bound 
tAo Airbus 

670. SHRI ARJUN SETHI: Will 
the Minifier of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(8) whether it is a 18.ct tluat &8 
:Security stat! at DelhI Airport thwart-

ed an attempt by a University stu-
dent. Rakesh Singhal to h1~aek a 
Bombay-bound Indian Airlines airbus 
on 9th April, 1980; and 

(b) if SOli the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION· (SHRI CHANDU 
LAL CHANDRAKAR): (a) and (b) .. 
On April 8, 1980, during the security 
check at Delhi Airport of the passen-
gers-travelling from Delhi to Bombay. 
one Shri Rakesh Singhal, aged about 
20 years, and resident of Moradabad 
(Uttar Pradesh), was found carrying 
a country made revolver with three 
live cartridges and one fired cartridge 
concealed in a knee cap at the back 
of his knee. Shri Singhal was arrest-
ed, and a case under FIR No. 40 datg~ 
9th April 1980 under Section 
25/27/54/59 Arms Act and 393/365/511 
IPC was registered at Delhi Airport 
Police Station. The investigations re-
vealed that he wanted to hij ack the 
plane only out of frustration in his 
personal life, and drew inSpiration 
from reports of hijacking in news-
papers. He is presently on bail. 

Revision of the Stainless Steel Import 
Pollcy 

671. SHRI AMARSINH V. RATHA-
WA: Will the Minister of STEEL 
AND MINES be pleased to state: 

(a) whether Governrr..ent are COD-
sidering to revise the stainless steel 
import policy; -and 

(b) if so, th~ details thereof? 

THE l\4INISTER OF COMMERCE 
AND STEEL AND MINES (SH1.U 
PRANAB MUKHERJEE): (a) No, 
Sir. 

(b) Does not arise. 




